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Bridge at Cheattuvay, Keeala.

28, Shri L. Eacharan: Will the
Minister of Transpert and Communi-
cations be pleased to state what hap-
pened to the proposal to construct a
bridge at “Cheattuvay” in Nattika
Firka (part of present Trichur Dis-
trict) which was under consideration
before reorganisation of States?

The Minister of State in the Minis-
try of Tramsport and Communications
(Shrl Raj Babadur): No proposal for
the construction of a bridge at
“Cheattuvay” in Nattika Firka
was under the consideration of the
Government of India prior to the re-
organisation of States.

In January 1857, the Government of
Kerala sent a list of 11 works which
they considered as suitable for grants
from the Central Road Fund
(Ordinary) Reserve. In this list the
work of constructing a bridge at
“Cheattuvay” was placed last in the
order of priority. As the State Gov-
ernment had not furnished essential
details, they were requested early in
June, 1957 to furnish these. Their
reply is still awaited.
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Electrification on Seuth Eastera
Rallway

325, 8hri P. G. Deb: Will the Minis-
ter of Rallways be pleased to state
when the Railway station from
Sambalpur to Rourkela in the South
Eastern Railway will be electrified in
view of the fact that the Hirakud Dam
project is completed?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): On the
gection between Sambalpur and
Rourkela station, Sambslpur,
Jharasuguda, Rajgangpur and
Rourkela have already been electrifi-
ed. Stations Sambalpur Road and
Kalunga have been programmed for
Electrification  during 1957-58 and
1958-59 respectively. The remaining
stations are not yet programmed but
will be considered for Electrification
in due course in consultation with
Users’ Consultative Committee.

Rallway Accidents on Nerth Eastern
Rallway
326. Pandit D. N. Tiwary: Will the

Minister of Rallways be pleased to
siate:

(a) whether it is a fact that several
accidents of serious nature have taken
place on North Eastern Railway In
June, 1957;

(b) if so, the number of persons

killed and seriously injured in these
accidents;

(c) whether enquiry has been com-
pleted in each of the accidents; and

(d) if so, the causes of accidents in
each case?

The Deputy Minister of Rallways
(Shrl Shahnawas Khan): (a) No such
gerious accident occurred.

(A Serious Accident is defined as an
gccident to train cerrying passengers
gttended with loss of human life and/
or grievoug hurt and/or damage to
Railway property to the value of
spproximately Rs. 20,000 or over.)





